CONTINUED FROM PART 1

INTRODUCTION

In view of the recent amendment made in the Designs (Amendmee, ROI08 with effect from 17/06/2008,
Publication of the matter relating to Designs is being publishatié Official Journal of The Patent Office.
This Journal is being published on weekly basis on every Friday cowaengarious proceedings on Designs
as required according to the provisions of under Rule 22, 25, 27 and 39 oégslym DAmendment) Rules,
2008. All the enquiries on this Official Journal and other informatiomegsired by the public should be
addressed to the Controller General of Patents, Designs & Tvedks. Suggestions and comments are

requested from all quarters so that the content can be enriched.
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DESIGN ACT 2000

(Under Section 31)

RECTIFICATION OF REGISTER

M/s. Anand & Anand., the agent of the Registered. Proprietor, RavBsarittd., an Indian Company of 50-
51, Commercial Complex, New Friends Colony, New Delhi-110065 hasdiledpplication on Form-17 for
rectification of class number from the Register of Design as follows:-

Design Nos

Entered name of class

Changed to

218308

09-03

03-01

Notice of opposition to the rectification of Register of Design may be given asl@d0 of the Design Rule,

2001.
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REGISTRATION OF DESIGNS

The following designs have been registered. Theyeanow open for public inspection. In the followingeach entry the Date of
Registration is shown. The Priority Number, Priority Date and Priority Country are also shown.

Design Number 201677

Class 07-02

1)Dart Industrial Inc.
14901 South Orange Blossom Trail, Orlando, Florida 32837, USA

Date of Registration 28/04/2005

Title Covered Container with Handle
Priority:

29/228,830 28/04/2008 U.S.A.

Design Number 208903

Class 07-02

1)Electrolux Home Products Pty Limited
175 Bonds Road, Riverwood, New South Wales 22:
Australia.

Date of Registration 14/03/2007

Title Cooking Appliance
Priority:

14232/2006 21/09/2006 Australia

Design Number 208979
Class 29-02

1)Tata Steel Limited
Jamshedpur 831 001, Jharkhand, India

Date of Registration 20/03/2007

Title Safety Goggles with Ear Plug
Priority:

NA
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Design Number 209018
Class 12-08

1)Tata Motors Limited

Bombay House, 24, Homi Mody Street, Hutatma

Chowk, Mumbai 400 001, Maharashtra, India
Date of Registration 22/03/2007
Title Pick Up Vehicle
Priority:
NA
Design Number 209019
Class 12-08

1)Tata Motors Limited
Bombay House, 24, Homi Mody Street, Hutatma Chowk,
Mumbai 400 001, Maharashtra, India

Date of Registration 22/03/2007
Title Pick Up Vehicle
Priority:

NA

Design Number 210420
Class 23-01

1)Dura-Line India Pvt. Ltd
A/10, Sanskrit Bhawan, Aruna Asaf Ali, Qutab Institution
Area, New Delhi-110067, India

[a})

Date of Registration 29/05/2007
Title Duct
Priority:

NA
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Design Number

212630

Class

23-01

1)Hindustan Unilever Limited

Hindustan Lever House 165-166 Backbay Reclamation, Mu#ti®a®20

Maharashtra, India.

Date of Registration

24/09/2007

Title Water Purifier
Priority:
NA
Design Number 212990
Class 09-03

1)Perfetti Van Melle S.P.A.

Via XXV Aprile, 7 Lainate, Italy

Date of Registration 17/10/2007

Title

Container for Food Products

Priority:

000708821 18/04/2007 EUROPEAN UNION

Design Number

213089

Class

01-01

1)Escorts Limited

15/5 Km, Muthura Road, Faridabad-121 003, India.

Date of Registration

26/10/2007

Title

Head Lamp Assembly

Priority:
NA
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Design Number

213194

Class

08-05

1)Johnson Diversey, Inc.
8310 16th Street-M/S 509,

Sturtevant, Wisconsin 53177, USA

Date of Registration

01/11/2007

Title

Handle for Floor Maintenance Tool

Priority:

29/279,581 03/05/2007 U.S.A.

Design Number

213196

Class

08-05

1)Johnson Diversey, Inc.

8310 16th Street-M/S 509, Sturtevant, Wisconsin 53177, USA

Date of Registration

01/11/2007

Valve Assembly for Floor Maintenance

Title Tool
Priority:

29/279,574 03/05/2007U.S.A.

Design Number 213586
Class 16-05

1)Johnson & Johnson Ltd.

30, Forjett Street, Mumbai-400 036, Maharashtra, India.

Date of Registration

30/11/2007

Title

Camera Handle

Priority:
NA
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Design Number 214265

Class 24-02

1)Ethicon Endo-Surgery, Inc.
4545 Creek Road, Cincinnati, Oh 45242, Ohio, USA

Date of Registration 16/01/2008
Title Surgical Stapler Cartridge
Priority:

29/282250 16/07/2007 U.S.A.

Design Number 214355

Class 21-02 —
1)Karsten Manufacturing Corporation , ~— BA!

2201 West Desert Cove, Phoenix, Arizona 85029, USA =

Date of Registration 18/01/2008

Title Golf Putter Head > =

Priority:

29/282,461 20/07/2007 U.S.A.

Design Number 214629

Class 09-01

1)Reckitt Benckiser NV
Siriusdreef 14, 2132 WT Hoofddorp, Netherlands.

Date of Registration 08/02/2008 = *
Title Bottle \
7k
Priority: A
000771712 09/08/2007 OHIM \

The Patent Office Journal 01/01/2010 387



Design Number

214641

Class

14-03

1)Samsung Electronics Co. Ltd.

416, Maetan-Dong, Yeongtong-Gu, Suwon-Si, Gyeonggi-Do, Korea

Date of Registration

08/02/2008

Title

Portable Phone

Priority:

30-2007-0047622 16/11/2007 Korea(South)

Design Number

215173

Class

23-04

1)Dyson Limited

Tetbury Hill, Malmesbury, Wiltshire SN16 ORP, UK

Date of Registration 07/03/2008
Title Fan
Priority:

GB 4005179 06/11/2007 U.K.

Design Number 215964
Class 12-15

1)Chemtura Corporation

199 Benson Road, Middlebury, Connecticut 06749, USA

Date of Registration 22/04/2008
Title Tire
Priority:

29/296,763 26/10/2007 U.S.A.
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Design Number 215965

Class 12-15

1)Chemtura Corporation
199 Benson Road, Middlebury, Connecticut 06749, USA

Date of Registration 22/04/2008
Title Tire
Priority:

29/298,667 10/12/2007 U.S.A.

Design Number 216241

Class 15-09

1)Bradken UK Limited .
Epok Works, Dawes Lane, Scunthorpe, North Lincolnshire DN16 1D 4

UK
Date of Registration 07/05/2008
Title Grinding Ring i
Priority:

000823927 09/11/2007 OHIM

Design Number 216457

Class 08-01

1)Everpads Co. Ltd.,
19F-5, No. 123, Sec-3, Taijunggang Road, Taichung, Taiwan, Reput
China.

Date of Registration 28/05/2008
Title Chisel Holder
Priority:

NA
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Design Number 216697

Class 13-99 3 &
1)Asahi Electric Works, Ltd., ‘&%&zgﬁ.

2-11-16, Azamino-Minami, Aoba-Ku, Yokohama-Shi, Kanagawa-Ken . _/_a_./x"/x “\*“\x.h A

Japan. b o \{}ﬁf

Date of Registration 16/06/2008 i! ‘:

Title Space for PCO\(/)vr(]a(;l;l'crt%rrlsmission Line 3%33%\ 1:% //E%&
o i [

m\onty. % qf

Design Number 216992

Class 23-02

1)Kohler France Sas

Immeuble Le Cap, 3 Rue De Brennus, 93631 La Plaine St. Deni

Cedex, France

tn

Date of Registration 03/07/2008

Title Wash Basin
Priority:

000853353 04/01/2008 OHIM

Design Number 217018
Class 16-06

1)ROOPA RAM GAUR.,

VILL & POST. SATHEEN, TESHIL, BHOPALGARH, DIST.
JODHPUR, PIN-342601, INDIA. 2)Roopa Ram Gaur

Date of Registration

07/07/2008

Title

Opticals for Looking Back Side

Priority:
NA
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Design Number 217060

Class 14-03

1)Samsung Electronics Co. Ltd.

416, Maetan-Dong, Yeongtong-Gu, Suwon-Si, Gyeonggi-Do, Korea| | |

Date of Registration 09/07/2008
Title Portable Phone
Priority:

30-2008-0020408 15/05/2008 Korea(South)

Design Number 217061

Class 14-03

1)Samsung Electronics Co. Ltd.

416, Maetan-Dong, Yeongtong-Gu, Suwon-Si, Gyeonggi-Do, Korea| ||

Date of Registration 09/07/2008
Title Portable Phone
Priority:

30-2008-0020409 15/05/2008 Korea(South)

Design Number 217214

Class 09-01

1)Hindustan Unilever Limited
Hindustan Lever House, 165/166, Backbay Reclamation, Mumbai-
400020, Maharashtra, India

Date of Registration 17/07/2008
Title Container
Priority:

4006615 18/02/2008 U.K.
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Design Number

217233

Class

13-03

1)Max Electronics
146/A, Criper Road, Ko

nnagar, Hoogly- 712 235, WB, India.

Date of Registration

21/07/2008

Title Power Extension Cord
Priority:
NA
Design Number 217291
Class 14-03
1)Nokia Corporation
Keilalahdentie 4, Fin-02150 Espoo Finland
Date of Registration 23/07/2008
Title Handset
Priority:
29/306,623 11/04/2008 U.S.A.
Design Number 217294
Class 14-03
1)Nokia Corporation
Keilalahdentie 4, Fin-02150 Espoo Finland
Date of Registration 21/03/2008
Title Handset
Priority:

29/305,526 21/03/2008 U.S.A.
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Design Number 217400
Class 13-02
1)Su-Kam Power Systems Ltd.
Plot No. WZ-1401/2, Nangal Raya, New Delhi-110 046, India
Date of Registration 28/07/2008
Title Battery Cover
Priority:
NA
Design Number 217498
Class 23-02
1)Kohler Co.,
444 Highland Drive, Kohler, Wisconsin 53044, United States of Ame
Date of Registration 31/07/2008
Title Shower Base
Priority:
29/303,133 01/02/2008 U.S.A.
Design Number 218157
Class 12-16
1)Mindarika Pvt. Ltd. %‘
Vill. Nawada Fatepur, P.O. Sikanderpur Badda, Manesar, Distt. .
Gurgaon, Haryana-122004, India -
Date of Registration 27/08/2008 A
Title Lever Combination Switch for Vehicle ‘_'-x" i
Priority: | ;
NA
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Design Number 218158

Class 12-16

1)Mindarika Pvt. Ltd.
Vill. Nawada Fatepur, P.O. Sikanderpur Badda, Manesar, Distt. Gurg
Haryana-122004, India

Date of Registration 27/08/2008

Title Knob in Power Window Switch for Vehic
Priority:

NA

Design Number 218207

Class 07-03

1)Ravissant Pvt. Ltd.
50-51, Commercial Complex, New Friends Colony, New

Delhi-110065 g} in

Date of Registration 28/08/2008 ~— ————
Title Spoon

Priority:

NA

Design Number 218275

Class 09-03

1)Ravissant Pvt. Ltd.
50-51, Commercial Complex, New Friends Colony, New Delhi;
110065

Date of Registration 01/09/2008
Title Box
Priority:

NA
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Design Number

218278

Class

07-01

1)Ravissant Pvt. Ltd.

50-51, Commercial Complex, New Friends Colony, New Delh

110065

Date of Registration 01/09/2008
Title Bucket
Priority:

NA

Design Number 218279
Class 07-01

1)Ravissant Pvt. Ltd.

50-51, Commercial Complex, New Friends Colony, New Delh}-

110065

Date of Registration 01/09/2008
Title Dish
Priority:

NA

Design Number 218287
Class 11-02

1)Ravissant Pvt. Ltd.

50-51, Commercial Complex, New Friends Colony, New Delhi-1100

Date of Registration

01/09/2008

Title

Flower Pot

Priority:
NA
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Design Number 218295

Class 07-01

1)Ravissant Pvt. Ltd.
50-51, Commercial Complex, New Friends Colony, New Delhi-1100

Date of Registration 01/09/2008
Title Champagne Bucket
Priority:

NA

Design Number 218298

Class 07-01

1)Ravissant Pvt. Ltd.
50-51, Commercial Complex, New Friends Colony, New Delhi-
110065

Date of Registration 01/09/2008
Title Ice Bucket
Priority:

NA

Design Number 218317

Class 07-99

1)Ravissant Pvt. Ltd.
50-51, Commercial Complex, New Friends Colony, New
Delhi-110065

Date of Registration 01/09/2008
Title Tray
Priority:

NA
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Design Number

218318

Class

07-01

1)Ravissant Pvt. Ltd.

50-51, Commercial Complex, New Friends Colony, New Delhi-1100

Date of Registration 01/09/2008
Title Pot
Priority:

NA

Design Number 218320
Class 07-01

1)Ravissant Pvt. Ltd.

50-51, Commercial Complex, New Friends Colony, New Delhi-1100

Date of Registration 01/09/2008
Title Tea pot
Priority:

NA

Design Number 218414
Class 19-06

1)Mothiram Harkishinlal Products

D-1, Bajson Industrial Estate, 40, Cardinal Gracious Road, Chakala

Andheri (E), Mumbai-400 099

Date of Registration 08/09/2008
Title Ball pen
Priority:

NA
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Design Number

218418

Class

28-03

1)Koninklijke Philips Electronics N.V.

Groenewoudseweg 1, 5621 BA Eindhoven, The Netherlands.

Date of Registration

05/09/2008

Title Base Unit for Massager
Priority:

00893367-0003 07/03/2008 OHIM

Design Number 218420

Class 28-03

1)Koninklijke Philips Electronics N.V.
Groenewoudseweqg 1, 5621 BA Eindhoven, The Netherlands

Date of Registration 05/09/2008
Title Massager
Priority:

000893367-0004 07/03/2008 OHIM

Design Number 218421
Class 28-03

1)Koninklijke Philips Electronics N.V.
Groenewoudseweg 1, 5621 BA Eindhoven, The Netherlands

Date of Registration 05/09/2008
Title Massager
Priority:

00893367-0001 07/03/2008 OHIM
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Design Number

218422

Class

17-03

1)Wilgenhaege Participatte BV
Polarisavenue 97, 2132 JH Hoof, Netherlands

Date of Registration 05/09/2008
Title Guitar
Priority:

NA

Design Number 218432
Class 01-01

1)Frito Lay Trading Company GMBH
Spitalgasse 2, CH 3011 Bern, Switzerland

Date of Registration 08/09/2008
Title Snacks
Priority:

NA

Design Number 218445

Class

12-16

1)ADM 21 Co., Ltd.

472-6, Wonsi-dong, Danwon-gu, Ansan-si, Gyeonggi-do,

Korea

Date of Registration

08/09/2008

Title

Windshield Wiper Blade

Priority:

30-2008-0032614 28/07/2008 Korea(South)
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Design Number

218555

Class

13-02

1)CTS Corporation

905 West Boulevard North, Elkhart, Indiana, 46514, USA

Date of Registration 12/09/2008

Title Actutor

Priority:

29/301,657 12/03/2008 U.S.A.

Design Number 218601

Class 10-07
1)Perrelet SA

Pury 3, c/o Cabinet Beguin d"expertise fiscale CBEF SA, CH-2000

Neuchatel, Switzerland

Date of Registration

16/09/2008

Title Oscillating Mass
Priority:

DM/069 856 19/03/2008 WIPO

Design Number 218703
Class 23-04

1)Reckitt Benckiser (UK) Limited

103-105 Bath Road, Slough, Berkshire, SL1, 3UH, United Kingdom

Date of Registration

23/09/2008

Title

Air Freshener Device

Priority:

000904800-0001 26/03/2008 OHIM
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Design Number 218934
Class 23-02

1)Kohler France Sas.,
Immeuble Le Cap, 3 Rue De Brennus, 93631 La Plaine St. Dgnis
Cedex, France

Date of Registration 01/10/2008
Title Wash Basin
Priority:

NA

Design Number 218964
Class 18-02

1)Videojet Technologies Inc.
1500 Mittel Boulevard, Wood Dale, lllinois 60191, United States of
America

Date of Registration 03/10/2008
Title Printer Module
Priority:

200830140653.5 18/07/2008 China

Design Number 219014
Class 13-03

1)Havells India Limited
1/7, Ram Kishore Road, Civil Line, Delhi-110054, India

Date of Registration 07/10/2008

Title Residual Current Circuit Braker (Rccb
Priority:

NA
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Design Number

219049

Class

13-03

1)ABB France

9, avenue Edouard Belin, 92500 Rueil-Malmaison, France

Date of Registration

13/10/2008

Title

Electric Connector

Priority:

000916044 14/04/2008 EUROPEAN UNION

Design Number

219080

Class

13-03

1)Ajanta Limited

Orpat Industrial Estate, Rajkot Highway, P.B. No. 115, morbi-363 64

State of Gujarat, India

Date of Registration 13/10/2008
Title Fan Regulator
Priority:

NA

Design Number 219170
Class 08-01

1)Bateman Projects Limited

1 Building, Bartlett Road, Beyers Park, Boksburg, 1459, Republic of

south Africa

Date of Registration

15/10/2008

Title

Conveyor Machine Supports

Priority:

A2008/00641 23/04/2008 South Africa
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Design Number 219178

Class 08-06

1)Glare Techno Cast
2, Patel Nagar, Bhoja Bhagat Street, Rajkot-360002, Gujarat, India

Date of Registration 16/10/2008
Title Handle
Priority:

NA

Design Number 219752
Class 23-01

1)Eurofab Electronics Pvt. Ltd.
llird Floor, Garg Tower, Sector-9, Rohini, Delhi, India

Date of Registration 19/11/2008

Title Water Purifier

Priority:
NA

Design Number 220103

Class 12-08

1)Mahindra & Mahindra Ltd.
Gateway Building, Apollo Bunder, Mumbai 400001,
Maharashtra, India

Date of Registration 08/12/2008

Title Instrument Panel for Vehicles
Priority:

NA
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Design Number 220104

Class 12-08

1)Mahindra & Mahindra Ltd.
Gateway Building, Apollo Bunder, Mumbai 400001,
Maharashtra, India

Date of Registration 08/12/2008
Title Automobile
Priority:

NA

Design Number 220125
Class 15-09

1)Kalgidhar Foundry & Agro Industries
G. T. Road, Opp. Power House, Khanna Side, Mandi
Gobindgarh-147301, Punjab, India

Date of Registration 10/12/2008

Title Rolling Cum Polishing Machine
Priority:

NA

Design Number 220349
Class 31-01

1)SociA©tA©® des Produits NestlA© S.A.
1800 Vevey, Canton of Vaud, Switzerland

Date of Registration 19/12/2008
Title Beverage Dispenser
Priority:

135273 16/07/2008 Switzerland
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Design Number

220350

Class

14-03

1)Samsung Electronics Co. Ltd.

416, Maetan-Dong, Yeongtong-Gu, Suwon-Si, Gyeonggi-Do, Korea

Date of Registration

19/12/2008

Title

Transmitter-Receiver for Air Conditioner

Priority:
NA

Design Number

220815

Class

26-03

1)Crompton Greaves Limited

6th Floor, CG House, Dr Annie Besant Road, Worli, Mumbai-400 @

Maharashtra, India.

Date of Registration

16/01/2009

Title

Lighting Fixture

Priority:
NA

30,

Design Number

222357

Class

24-02

1)Sanofi-Aventis Deutschland GMBH
Bruningstrasse 50, 65929 Frankfurt, Germany

Date of Registration

09/04/2009

Title

Medical Injector

Priority:

001031249-0006 11/10/2008 OHIM
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Design Number 222381

Class 06-08

1)Superior Alternative Innovations Ptv. Ltd.
375 Shakespeare Street, Mackay QLD 4740, Australia

Date of Registration 09/04/2009

Title Cascade Hook for Hanger
Priority:

323013 09/10/2008 Australia

Design Number 222432

Class 02-04

1)Global Footwear & Leather Craft Industries
No. 1, Ripon Street, Kolkata-700016, West Bengal, India

Date of Registration 16/04/2009
Title Footwear
Priority:

NA

Design Number 222444
Class 12-09

1)Standard Corporation (India) Ltd.
Standard Chowk, Barnala-148101, Punjab, India

Date of Registration 17/04/2009
Title Tractor
Priority:

NA
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Design Number 222487

Class 08-06

1)M/s Die-Cast Industries
Plot N0.209/210-C,N-Road,Aji G.I.D.C.Phase-Il,Rajkot-360003 Gujarat

India

Date of Registration 20/04/2009
Title Handle
Priority:

NA

Design Number 222518
Class 24-01

1)Eastern Medikit Limited
3, Dr. G. C. Narang Marg, Delhi-110007, India

Date of Registration 22/04/2009

Title Safety I.V. Cannula With a Rotator
Priority:

NA

Design Number 222635

Class 15-03

1)Pest Control (India) PVT Ltd
Bio Control Research Laboratories,36/2 Sriramanahalli Near
Rajankunte,Dodballapur Road, Arakere Post, Bangalore 561203, India

Date of Registration 29/04/2009
Title Insect Bioassay Vall
Priority:

NA
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Design Number 222653

Class 12-16

1)Auto Plast (India)
B-2369, DSISC Industrial Estate, Narela, Delhi-110040, Delhi, India

Date of Registration 30/04/2009

Title Seat For Cycles, Bicycles And Tricycles
Priority:

NA

Design Number 222680

Class 19-06

1)Schwan-STABILO Schwanhaeusser GmbH & Co. KG
Schwanweg 1, 90562 Heroldsberg, Germany

Date of Registration 30/04/2009
Title Writing Instrument
Priority:

NA

Design Number 222693
Class 16-05

1)Carl Zeiss Surgical GmbH
Carl-Zeiss-Strabe 22, 73447 Oberkochen, Germany

Date of Registration 30/04/2009
Title Surgical Microscope
Priority:

001036099-0001 05/11/2008 OHIM
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Design Number

222694

Class

03-03

1)Oasis Creation (H.U.F.)

102, Ajay Apartment Bachani Nagar Road Children Academy Sch
Malad (East), Mumbai - 400 097

bol,

Date of Registration 01/05/2009
Title Jewel Case
Priority:

NA

Design Number 222713
Class 06-11

1)Jaipur Rugs Co. Pvt. Ltd.

G-250, Mansarovar Industrial Area, Jaipur -302020

Date of Registration 04/05/2009
Title Carpet
Priority:

NA

Design Number 222714
Class 06-11

1)Jaipur Rugs Co. Pvt. Ltd.

G-250, Mansarovar Industrial Area, Jaipur -302020, Rajasthan, Indi

jey)

Date of Registration 04/05/2009
Title Carpet
Priority:

NA
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Design Number

222718

Class

06-11

1)Jaipur Rugs Co Pvt. Ltd.

G-250, Mansarovar Industrial Area, Jaipur-302020, India.

Date of Registration 04/05/2009
Title Carpet
Priority:

NA

Design Number 222724
Class 06-11

1)Jaipur Rugs Co. Pvt. Ltd.

G-250, Mansarovar Industrial Area, Jaipur -302020

Date of Registration 04/05/2009
Title Carpet
Priority:

NA

Design Number 222732
Class 06-11

1)Jaipur Rugs Co. Pvt. Ltd.

G-250, Mansarovar Industrial Area, Jaipur -302020

Date of Registration 04/05/2009
Title Carpet
Priority:

NA
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Design Number

222733

Class

06-11

1)Jaipur Rugs Co. Pvt. Ltd.

G-250, Mansarovar Industrial Area, Jaipur -302020

Date of Registration 04/05/2009
Title Carpet
Priority:

NA

Design Number 222734
Class 06-11

1)Jaipur Rugs Co. Pvt. Ltd.

G-250, Mansarovar Industrial Area, Jaipur -302020

Date of Registration

04/05/2009

Title

Carpet Tac-76

Priority:
NA

Design Number

222735

Class

06-11

1)Jaipur Rugs Co. Pvt. Ltd.

G-250, Mansarovar Industrial Area, Jaipur -302020

Date of Registration 04/05/2009
Title Carpet
Priority:

NA
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Design Number 222779
Class 99-01
1)Vikas Malik

738-B, Aggar Nagar, Ludhiana-141001(Punjab)

Date of Registration

06/05/2009

Title Seedling Propagation Tray
Priority:

NA

Design Number 222928

Class 26-05

1)VRLA Manufacturing Company

16, Kakrwadi, Opp. Arya Samaj, 1st Floor, Room No. 15, V.P
Road, Mumbai-400004,Maharashtra, India

Date of Registration 20/05/2009
Title Solar Lamp
Priority:

NA

Design Number 222941
Class 19-04

1)PSI Systems, Inc.

247 High Street, Palo Alto, CA 94301, U.S.A.

Date of Registration

21/05/2009

Title

Postage Stamp Label Sheet

Priority:
29/328,322 21/11/2008 U.S.A.
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Design Number

223019

Class

13-03

1)Gold Medal Electrical Pvt. Ltd.

22/23 Shubh Building Sagar Manthan Industrial
Complex, Bhoidapada, Vasai (E), Thane -401 208

Date of
Registration

27/05/2009

Title

Emergency Light

Priority:
NA

Design Number

223020

Class

13-03

1)Gold Medal Electrical Pvt. Ltd.
22/23 Shubh Building Sagar Manthan Industrial Complex, Bhoidapada,

Vasai (E), Thane -401 208

Date of Registration 27/05/2009
Title Switch
Priority:

NA

Design Number 223033
Class 13-03

1)Gold Medal Electrical Pvt. Ltd.
22/23 Shubh Building Sagar Manthan Industrial Complex, Bhoidap

Vasai (E), Thane -401 208

ada,

Date of Registration

27/05/2009

Title

Module Plate

Priority:
NA
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Design Number

223270

Class

06-03

1)Godrej & Boyce Mfg. Co. Ltd.

Pirojshanagar, Vikhroli,

Mumbai 400079

Date of Registration 09/06/2009
Title Table
Priority:

NA

Design Number 223271
Class 06-03

1)Godrej & Boyce Mfg. Co. Ltd.

Pirojshanagar, Vikhroli,

Mumbai 400079

Date of Registration

09/06/2009

Title

Cheese Dip Dining Table

Priority:
NA

Design Number

223345

Class

13-03

1)Philips Electronics India Limited

9th Floor, DLF-9B, DLF Cyber City, DLF Phase 3, Gurgaon-122 004

India

Date of Registration

11/06/2009

Title

Mount Grid Board of Modular Switches

Priority:
NA

The Patent Office Journal 01/01/2010

414



Design Number 223508

Class 09-01

1)Radico Khaitan Limited
Plot No. J-1, Block B-1, Mohan Co-Op Industrial Area, Mathura Road,
New Delhi 110 044, India

Date of Registration 22/06/2009
Title Bottle
Priority:

NA
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